givé hereln below the detalls of the assets (im movable, mo

service and presently working as PersthﬁﬁisW@LAéPam
r /

vable, bank balance, etc.) of

ryself, my spouse and dependants®:

‘f!ar.%ﬁ lli-zo?_g*
AK............., sonjdaugbtesfwife of SW’RWMMP&%?J
yeém, belonging to S”"’”"("j\’“fké?’a’”’dp""‘qr“tl
seduatihy SE V) s

A.  Detplls of movable assets
{'As‘s‘el”s, fry joint name indicating the extent of joint owniership will also have to be
given}
5, Description “Eeif Spouse | Dependant-1 Dependint-2 | Depeadant-3
'Ef; = i Name(8) e« | Wame | EtcHame
) | s ovo)-] 20001 ) 600/ - \ 000 [— et
_— T o / ’Bmfkum!av ke p Kurhay)(ghetrmika H{wmﬁ)‘
(ily | Deposits In MBOB 2. | Alchabd
ganks, Financial |y 25 000| (Tniien) a E i
TInstitutions And | ~ o1 _ Ban¥
‘Non-Banking | Q12,0007
Financial y 50,500}
Companies LAk
TWTT L IE EE M.
(ill} | Bonds, T .
Debenturesand- & - et ot
 Shares in-
 companies
() | Oter financial | L' ¢ () :
ingtoutons, | Y ou3 /-
NSS, Postal i . e s e
gavings, uc  [0)14393)
Policies, et¢
V) ?;e% Vehicles M'/LH cle
| (details of v s T
make; etc.) BRo) CV- B
vy | Jewellery (give. ] ER:S
| details of 6 gren |40 qolild] s fad
’ weight and old |00 goo sdver -5 O =
valuej % rram
| silvey q o
(vil) | Other assets,
such as values i R ~— A P
of claims /
interests "
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

exchange In respect of fisted companies an

comparles should be given.

* Dependant here means & person sU

employee.

=) e .
&I Wlad) cg'm ‘1

d as per books in the case of non listed

bstantially dependent on the income of the



also

[Note: Prbpeftles in joint ownership indicating t

have to be Indicated]

he extent of joint ownership will

sr.

Description

Seif |

Dependant-1

Spouse
Hame

Hame(S)

Depandant-2

Dependant-3

Hame £ie, Name

Hao,
0]

Agricultural Land

- Location(s)

- Survey number(s)

- Extent {Total '
measurement)
-Current market value

;o

/

/
f

(i)

Non-Agricultural Land
- Locatlon(s)

- Suryey number(s)

- Extent (Total
measurement}
~Current market value

i

Buildings (Commerdial
and residential)
Location(s)

- Survey /door

- Extent (Total
measurement)

- Current market
value

number(s) .

(i)

Houses / Apartments,
ete.

- Location(s)

- Survey fdoor
number(s).

- Extent {Total
measurement)

- Current market

v)

‘%{’ge@m

b

!‘-i
/
’1‘

— —

P~

; o 7
(2) 1 glve herein below the 'détaiis of my liabilitles / overdues to public

institutions and government dues-

{Note : Please give

separate details for each item)

fimancial

Sr.
N,

Hame & sddress of Bank /

Financial Institutions(s) /
Department (€) :

Amount outstanding as

ﬂn Aiaewhutid $9 & ST RO TOEY

(a)

D) from Banks

—

~ A

(11} Loans from financial
institutions

—

{ll_l-], wernment Dues:
(#) dues to departments
dealing with government
accommoadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

o

WB\QEWW




(d) dues to departments
deallng with telephones

(e) dues to departments

dealing with government

transport (including
aircraft and helicopters)

(f) Other dues, If any

(b}

() Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Glve also Permanent
ACCO umber (PAN)]

PAN No.REWPKUI23

TR (e Appex

66,000 | —

(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth

| (ili} Sales Tax [Only in
case of proprietary
business]

|"(ivy Property Tax__

c.

. GPF/CPF/FRAN No. :-

lLoyuuu £8011

Gender - ™M

Date of Birth L

(M/F)

o

i

o 3__ (19

(DD/MBASYYYY)

Class/Group t- jc!

Cadre

(AB/C)

[Stenograp

hev ond P v Sevi ety SPeices |

(Full Narr'ie'e.g. B8.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

~Nolanda-

I hereby declare that the above details are true to the best of my

Home District -
knowladge and belief,
Flam:...{.)é’.\.«hl. .....

Date:.

Note:

JEepR R ol LT

Signature ....... 5% @J@@mb ........ 4
Name of Employee: Kanshal, Kumax....

Deslgnatiunpcybmq"’afmw
Department:Blbﬂf‘f,,.\f.‘:?uf‘.@m%’f’,. P"f‘"ﬂ

Please sign each page of the declaration. Asset deciaration form
must be In A4 size white paper with computer typed (single sida)

in prescribed format.

“c%ﬁ&w\mm



